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IN THE HIGH COURT OF ORISSA:, CUTT~~~ ~_~~.~. 
• 4' ~ , ", "J, ..... . L . ..< ...... -' ',;, 

W.P.(C) NO.14706 OF 2022 
'. 

GITAROUT 

-VERSUS-

STATE OF ODISHA & OTHERS 
Opp. Parties 

AFFIDA VIT FILED BY CHAIRMAN-CUM­
CONVENOR, JOINT TASK FORCE IN 

COMPLIANCE OF ORDER DATED 13.03.2023 

) , 

I, Dr. Manoj V. Nair, aged about 48 years, S/o N. Vasudevan 

Nair working as Chief Conservator of Forests (additional 

charge) % Principal Chief Conservator of Forests (Wildlife) 

& Chief Wildlife Warden, Odisha, Bhubaneswar do hereby 

solemnly affirm and state as under: 

1. That, I am working as Chief Conservator of Forests 

(additional charge) % Principal Chief Conservator of 

F orests (Wildlife) & Chief Wildlife Warden, Odisha, 

Bhubaneswar and I am competent to swear this affidavit. 

2. That, the aforementioned Writ Petition was listed for hearing 

before this Hon'ble Court on 13.03.2023. In Paragraph-6 of 

the order, the Court has been pleased to direct as follows: 

"On the next date, the Court will be informed in a tabular 

art the names of persons who have been killed or injured or 
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